IN‘THE CENTRAL ADMINISTRATIVE TRIBUNAL: HYDERABAD BENCH :

AT HYDERAEAD

ORIGINAL APPLICATION NO.1460 ef ;994

Date of Judgement:4.4.96

BETWEEN:

S.MALLIKARJUNA .s . APPLICANT
AND

1. The Railway Bearé@, represented
'Rail Bhavan, New Delhi, '

2. The General Manager,
South E_stern Railway,

3. The Financial Advisor and Chief
Accounts Cfficer,
Sauth Eastern Railwav.

4, The Railway Recruitment Board,
Bheopal, represeted by Secretary,

Sni%‘_‘u--k“ Ot amsr Manr Rue S+an El:i_j“ R

d AMEyml,; PUGPRLATIVUV Vavs g ——————

AATTNSRT. FOR THE APPLICANT @ SHRI ¥¥ P,.NAVEEN RAO

COUNSEL FOR THE RESPONDENTS: SHRI N.R.DEVARAJ,Sr.SC for
Railways,

CORAM:

HON'BLE SHRI JUSTICE M,.G.CHAUDHARI, VICE CHAIRMAN

e e e A e m —mam PR —— o A

JUDGEMENT

(AS PER HON'BLE SHRI JUSTICE M.G.CHAUDHARI, VICE CHAIRMAN)

Heard Shri P.Naveen,Rao, learned counsel for

the applicant and Shri Satyanarayana for Shri N.R.

Devaraj, Sr.Standing Counsel for tne respenaents. = =
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2, Shri P.Naveen Ra¢, learned Adveocate for the
applicant has prayed for withdrawal eof the COriginal
Application vide his letter dated 3,4,19%6 on the
instructions of the applicant en the ground th;t the
relief sought by the applicant has been.granted to
him by the Railway Administration, The said request
is granted. The Crigiral Application accordingly
stands withdrawn. The interim erder, if any, vacated,

MEMBER (ADMN. ) ~ VICE CHAIRnAN_

DATED: 4th April, 1996.
Open ccurt dictation ,WH%
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0.A., 1460/94,

1.

The Secretary(Services)
Rallway Board,
Railbhavan, New Delhi,

The General Manager, S.E.Rly, i
Calcutta-43, '

The Financial Advisor and Chief aAccounts Offﬂcer,
S.E.Rly, Calcutta—43 .
|
The Secretary, Railway Recruitment Board,
D.15, Macha Colony(Near Bus Stop No.6)
Shivaji Nagar, Bhopal—460016

One copy to Mr,P,Naveen Rao, advocate, CAT . Hyd,
One copy to Mr.N,R.Devraj, SC for Rlys, CAT.Hyd,
One copy to Library, CAT,.Hyd,

One spare CopY.
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I _COURT -1/
TYPED BY | 'CHECKED BY

CCMPARED BY " APPROVED EY

IN THE CENTRAL ADMINISTRATIVE PRI BUNAL
HYDERABAD BENCH AT HYNBRABAD

~

——

. THE HON'ELE MR.JUSTICE M.G .CHAUDHART-

VICE-CHATIRMAN
AND

o 3 o
THE HON'BLE m.lﬁMﬁ@

Dated: NS b\ ~1996

ORBER/SUDGMENT -

MoA/R.A./Coh.No.
S ‘ in
0.a.N0.  LLho )0\\,\

T.A.No.  {Wep. . ' )

Admittgd and Interim Direectieas

issuedf

ﬁ:lLl'owe -
sposId O W1Tln gireccions
Y smisded.,

" Dismissed as withdrawn.

Dismiss¢d for Default
Ordered/Re jected.
No erderfws to costs..
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